
 

 

 

 

FORM A 

PUBLIC ANNOUNCEMENT 

[Under Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) 

Regulations, 2017] 

 

FOR THE ATTENTION OF THE STAKEHOLDERS OF LOCK & LOCK LIVING SOLUTIONS 

INDIA PRIVATE LIMITED 

 

S. No. Particulars Details 

1 Name of corporate Person Lock & Lock Living Solutions India Private Limited 

2 Date of incorporation of corporate Person 04.07.2025 

3 Authority under which corporate Person is 

incorporated/ registered 
The Registrar of Companies, Mumbai I 

4 Corporate identity number/ limited liability 

identification number of corporate person 

U46901MH2025FTC451871 

5 Address of the registered office and principal office (if 

any) of corporate person 

Registered Office Address: 2nd Floor, 201, K Raheja 

Platinum, Marol Industrial Estate, Andheri (E), 

Mumbai, Marol Bazar, Maharashtra, India, 400059 

 

Principal office same as Registered office 

 

6 Liquidation Commencement date of Corporate Person 20.06.2026 

7 Name, Address, e-mail address, Telephone Number 

and the Registration Number of the Liquidator  
Mr. Mutharasapuram Ganesan Chandrasekaran 

Address: Flat No 104, Tiana, House of Hiranandani, 

5/63 OMR, ,Egattur, Navalur (Post), Chengalpattu 

(District), Near Marina Mall ,Chennai ,Tamil Nadu 

,600130 
Email: sekaranirp@gmail.com 

 Ph. No +91-9811081281 
IBBI/IPA-003/00337/2021-2022/13620  

AFA Certificate No. 

AA3/13620/02/300627/301487 valid till 

30.06.2027 

8 Last date for submission of claims 20.07.2026 

 

Notice is hereby given that Lock & Lock Living Solutions India Private Limited has commenced voluntary liquidation on 

20.06.2026. 

 

The stakeholders of Lock & Lock Living Solutions India Private Limited are hereby called upon to submit a proof of 

their claims, on or before 20.07.2026, to the Liquidator at the address mentioned against Item 7. 

 

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may submit the 

proof of claims in person, by post or by electronic means. 
 

Submission of false or misleading proofs of claim shall attract penalties. 

 

 

Sd/- 

Mutharasapuram Ganesan Chandrasekaran 

Lock & Lock Living Solutions India Private Limited  

Regn No: IBBI/IPA-003/00337/2021-2022/13620  
AA3/13620/02/300627/301487  

AFA Valid upto 30.06.2027  
  Date: 22.06.2026 

Place: Mumbai 

mailto:sekaranirp@gmail.com
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